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Writ Petition(s)(Civil)  No(s).  748/2020

THE STATE OF NAGALAND                              Petitioner(s)

                                VERSUS

CHAIRPERSON & ORS.                                 Respondent(s)

(FOR ADMISSION )
 
Date : 21-08-2020 This petition was called on for hearing today.
CORAM : 
         HON'BLE THE CHIEF JUSTICE
         HON'BLE MR. JUSTICE A.S. BOPANNA
         HON'BLE MR. JUSTICE V. RAMASUBRAMANIAN

For Petitioner(s) Mr. K N Balgopal, Advocate-General
Mr./Ms. Nitya Nambiar, Adv. 
Mr. Ishaan Sharma, Adv. 
Mr. A P Mukund, Adv. 
Mr./Ms. Priyamvada Mishra, Adv. 
Mr. Shrey Patnaik, Adv. 
Mr. Aditya Verma, AOR

                   
For Respondent(s)
                    
          UPON hearing the counsel the Court made the following
                             O R D E R

Issue notice returnable two weeks. 

On an oral prayer made by Mr. K N Balgopal, learned Advocate

General  appearing  for  the  petitioner  –  State,  the  name  of

respondent no.3 is deleted from the array of parties at the risk of

the petitioner. 

(SANJAY KUMAR-II)                           (INDU KUMARI POKHRIYAL)
ASTT. REGISTRAR-cum-PS                       ASSISTANT  REGISTRAR
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